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To,

UPPCB

The Registrar,
National Green Tribunal,
Principal Bench, New Delhi.
Subject: Factual and Action taken report in_compliance of order dated 01-11-2021 passed by
NGT in OA No. 270/2021 titled as Babli Vs State of Uttar Pradesh and others.

Sir,

In above noted case Hon’ble National Green Tribunal, has given directions as below-
“.....Having considered the same, in our view it would be appropriate to obtain a factual report
by constituting a joint committee comprising of State PCB, District Magistrate, Sardhana and
SEIAA, U.P. who shall submit the report within two months by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image
PDF............ ”

In the compliance of above directions and inspection of the site mentioned in the order of
Hon’ble Tribunal, was carried out by a joint inspection team comprising of the officials from the
offices of District Magistrate, Meerut, SEIAA Lucknow and U.P. Pollution Control Board, Meerut
inspected the site mentioned in the order on dated 01-11-2021.

Accordingly a factual and action taken report is being submitted along with the present letter |
for kind perusal and further action in this regard. |
With regards,
Enclosure: A factual and Action taken Report.

Your Faithfully
of[o1 2 L
(Dr. Yogender K ) ! =
Regional Officer |
)
C.C.:- ‘
1. Member Secretary, U.P. Pollution control board, Lucknow. ;
2. District Magistrate, Meerut. ,
S
Regional Officer
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' |
Report regarding Hon'ble NGT order dated 01-11-2021 In 0.A. No 270/2021 Babll Vs State ’
& of Uttar Pradesh and others.

Pursuant to the direction given in the order passed by Hon’ble NGT on 01-11-2021 in
0.A. No. 270/2021 District Magistrate, Meerut has nominated, joint magistrate/ SDM,
Sardhana, U.P.P.C.B. nominated reglonal officer, Meerut, U.P.SEIAA nominated Shri
parasnath member of SEIAA for Joint committee In this regard. Parasnath member SEIAA,
Natwar Singh, Tahsildar from tahsil Sardhana, Meerut, Prakhar Kumar, A.E.E. from
U.P.P.C.B., Meerut have visited the land in question situated at village Pathauli tahsil
Sardhana district Meerut on dated 03-01-2022,
The observation mentloned below :-

1. In revenue records khasra no 739 area 0.1140 hectare recorded as Banjar land. On
this the houses of two persons are present. The occupants of Khasra No 739 have
been listed as under- -

Village name | S.No | Name of Encroacher Area of | Details
Encroachment
in Hect.
Pathauli 1 Ashok  Kumar  S/0 ] 0.0570 Pakka House
Khasra no. 739 Surendar
; Area  0.1140|2 | Omveer, Ishwar Singh, | 0.0570 Pakka House
hect (Banjar) Bittu 5/0 Bhanwar Singh
Total 0.1140
2. Khasra no 740 area 0.3410 hectare is recorded as pond in revenue record and in spot
inspection it was found that land have been encroached by following villagers.
Village.name s.No | Name of Encroacher Area of | Details
Encroachment
in Hect,
pathaull 1 Narendar /O Surajbal 0.0153 Filler
'., Khasrano. 740 |12 ™ (umar  5/0 | 0.0150 House
! Area  0.3410
i d) surendar Singh )
» hect (Pon 3 | Medu S/0 ShivCharan__| 0.0054 House
: 4 Sokeen $/0 Shiv Charan | 0.0081 House
el 5 pavendar S/O Atar Singh | 0.0160 Filler
: 6 Ranveer S/O Mahendar | 0.0054 Filler
7 Jagdlish S/O Abhay Singh | 0.0104 Filler
Total 0,0756
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, Actlon taken Report :-

/ 1. Cases against illegal encroachm

ents have been filled by the concerning lekhpal of
/ tahsil Sardhana, under secti

on 67 of Revenue Code, 2006 In court of

ahsil Sardhana district Meerut, Cases have been

registred and notices have been issued to all concerned.

Above iill cases next hearing date 18.

01-2022 Is In court.Tahslldar/Asslstant Collector
tahsil Sardhana district Meerut,

The above factual and actio
Hon'ble National Green Tribunal,

Enclosures- As above. v
Cﬁ;ﬁb me Wyt
(Parkhar Kunrar) (Parasn“a‘fﬁ)//

n taken report is submitted for kind perusal of the

(Natwar ?fngh)
A.E.E. member SEIAA | Tahsildar
U.P.P.C.B,, = Sardhana,
Meerut

Meerut
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. | | 31 0.0250
103 0.0190
| 168f1 0.0130
184/1M 0.0550
w 353 0.0130
W 355 0.0130
| 378 0.0130
” 380f 0.0250
w 391f 0.0250
M 3931 - 0.1260
: ' 396 0.0250
| 40112 0.4550
| 430 0.0130
| 498fq 0.1300
_,, 739 0.1440
774 0.0630
/ 462/861 0.0250
| _ 809 0.0510
r;&q— 18 1.2030
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